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I. DURATION OF SESSION 

nate of commencement . • 5th January, 1976 

Dolt! of adjo.lrnm:nt sim die • 6th February, 1976 
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SUMMARY 

I. Bills penc.ing at tlte end ot tl>e last session 

2. Bills introduced 

3. BiUs opposed at introduction stage • 

13 

34 

5 

4. Bill, passed by RaJya Sabha and laid on the Table II 

S. Bills returned by Rajya S.bha with amerc!ments ard l i~ on the 

Table 3 

6. Bills passed 34 

7. Bills negatived Nil 

8. Billa withdrawn 2 

9. Bills part-discussed Nil 

10. Motions for adjournment of c.ebate on Bills ac.cpttd Nil 

IT. Bills referred to Select Ccn-.mittce Nil 

12. Bills referred to Joint Committee Nil 

13. Bills originating in and referrec' to Joir.t CCIr.mitt{C by Rajya Sabha 

in respect of which motions for corcurrerce was ac.opted by 

Lot Sabha Nil 

14. Bills penc'Jng at the end ofd:e session 'fJiJe Para NO.264S of Lolt 
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3. CAU.ING h'£1.JQolTION STATEMENT 

Brief subject 

Reporteo accident on 28-1-1976 
in BellampaJi mine of the 
Sinpreni collieries, resultilli 
. in tl\e death of S miners. 

Number of Divi.ioll6 hekl 

Name of the Member Name of the Minillter Time 
who calleO attentioll tllken 

Date of statement 

H.M. 

SarQllr SwarlW Singh Shri K. C. Pllllt 0-01 

~ -------------
~ 1  

4. DIVISIONS 



s. FINANCIAL BUSINESS 

Subject Date of Date of 
presentation discussion 

Supplementary Dnnands for Gt'ants in respect of 12-1-76 
~t (Railways)·for 1975-76 

Detnmds for Ihcess Gt'ants in res~ of Budget 9-1-76 
(General) 1973-74 . 

Supplementary Demands for Gt'ants in respect of 9-1-76 
Budiet ~ er l  for 1975-76 

(1) ltailway 8adpt 

15-1-76 Dncusskn arc! votirg ott ppl~I 1 1 1lt I  De-
mands for Grants (Railway!!) 

(H) Genera! Budpt 

15-1-76 

15-1-76 

Discussion and ,'ctirg on el1 1~~ for tts~ 

Grants (Grr.eralj 

Discussion Rnd vcting cn Supplementary De-
mands for Grants (General) 

(18) Badpt In reapect of the ~te of Naplaad 

Supplementary Demands for Grlllts in respect of 23-1-76 
the State of Nagalar.d for 1975-76 

27-1-76 Discussion and vctiI,g on Supplernt'r·tvy 
Demands for Grants (Nagalan.c.) 

(lv) JIadpt In i.pect of the UIliOD Territory of Pondtclt.erry 

Supplementary Demands for Grmts in respect of 23-1-76 
the Union Territory of Pondic herry for 1975-76 

27-1-76 i~c ssi  u:d voting cn ttppltl ~ t l  
Dt'mands for Grants (Pcrdicberry) 

Time taken 

H.M. 
J 36 

o 45 

o 50 

o 01 

o 09 

... 
v. 



16 

6. LEA VB OF ABSBNCB 

81-
No. 

Nam,. of Member 

---------,--,,----------_. 

I. Shri R. R. Sharma 

2. Shrl Mahadeepilk Sing}1 Shlkya 

1. Sbri Jyotirmoy Rosu 

•• Shri Hukam Chand KachWli 
S. Shri Mukhtiar Singh Malik 

6. Shri Bhagirath BhanWllr 

1. Shri Madbu Limaye 

1. Shri Atal Eihari Vajpayee 

9. Dr. Laxminarayan Pandeya 

:roo Shrimati V. R. Selndia 

71. Shri Rllsitlal Parikh 

K2. S,hri Sharad Yaday 

1:3. Shri Mornji R. Desai 

14. Shri A. K. Gopalan 

15. Shri Madhu Dardavate 

1:6. Shri Ram Dban 

'17. Shri Shyamnandan Mishra 

18. Shri Robin Sen 

19. Shri Phool Chand Verma 

20. Shri Jagannpthrao Joshi 

21. Shri Piloo ModY 

22. Shri Samar Guha 

. 

. 

. 

Period for which 
leave granted 

21-7-75 to 7-8-75 

2 I -7-75 to 7-8-75 and 
5-1-76 to 5-2-76 

Do. 

21-7-75 to 7-8-75 

2 Fl-7S to 7-8-75 and 
5-1-76 to 5-2-76 

Do. 

Do. 

Do. 

Do. 

Do. 

5-1-76 to 5-2-76 

21-7-75 to 7-8-75 and 
5-1-76 to 5-2-76 

5-8-75 to 7-&-75 and 
5-1-76 to 5-2-76 

5-1-76 to 5-2-76 

5-8-7S \0 7-8-75 and 
5-1-76 to 5-2-76 

Do. 

Do. 

5-1-76 to 5-2-76 

Do. 

Do. 

• :21-7-75 to 7-8-75 and 
.5-1-76 to 5-2-76 

5-8-75 to 7-8-75 IlI'd 
~  to 5-2-76 

Date when 
leave granted 

J 

5-2-76 
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1. MOTIONS 

(j) Modoas for EJectioD of SIeDer 

51. 
No. 

Brief Su bjeet Under 
rule 

Proposer Secorder Date of Decision or 
discussion the Houle 

I. Choosina Shri B. R. 7 Shrimatj Shri K. Raghu- .5-1-76 Ac!opted . 
Bhagat as the Speaker Indita Ramaiab 
ofLokSahha Gandhi 

2. Choosing Shri 7 Shri Shri Digvijaya ~ 1  Not put to 
Jagannathrao Joshi Prasannbhai Narain Sinv. vote in view 

motion as the Speaker ot Mebta of 
Lot Sabha at ,I' havU>8 

I'leen adop. 
teo. 

(ii) MotioD ander Rale 388 for SuepenaJOD of Rule 

Brief Subject Mcmbu Date on 
which 
motion 
moved 

SuspenaiOD of sub-rule (2) of rule Shri Om Mehta .5-2-76 
331B in its application to the 
motion for extension of the term 
of oftic:c of the present members 
of the Committee on the Welfare 
of the Scheduled Castes and 
Scheduled Tribes 

8. OATH OR AFFlRMA TION 

Name Constituency State 

Time Remarks 
taken' 

H.M. 

0-01 Adopted 

----_._--_.-

Languar of 
oath 
affirmation 

Date 

Shri S. K. Ral . Sikkim Sikkim Hindi (oath) .5-1-76 
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'9. OBITUARY REFERENCES 

SI. Name aud paniculars of Date of Dille on Tillie Remark, 
No. Membel'ship lkl,til which saken 

reference 
made 

H.M. 

~ri K. Kamar-i,tittting Member 1 :J of Lok Sabha •• 2-10-75 5-1-76 I 
.. Shri K. R. Achar, Mlmbu of I the Second Lox Sabha. • 22-8-75 5-1-76 I 

~  ::Jr. V. Subramaniam. Member 

l 
t ~ Constituent Assembly . 18-10-75 5-1-76 

'4. Prof. K. K.Bhattacharya, Member A"" Pro,i,;.""" ""Iia"".' . 25-10-75 5-1-76 

S Shri Mathew Maniyangadan. 
O-c>9 

Member of the Second and I ...I Thkd Lot So... .. 14-11-75 5-1-76 
I 

. Sardar Tela Singh AltartUri. 
Member of the First Lok Sa ha 20-11-75 5-1-76 

~  B. Shiva Reo. Member of 
e Constituent Assembly, 
Provisional Parliament and 
the Firat Lok Sabba •  • 15-12-75 5-1-76 J 

8f.i Vishnu Ghanshyam Ot'shpanje 
Member of the Firat LokSabta 7-12-75 7-1-16 0-01 "A Gunnukh ..... M ...... , ember of the Constituent 
Assembly. l'rovi.i0D81 Padia-
ment, First Sec:Ol.d and Tilird 

~  •• 
18-1-16 1~1  0-02 

"0. hrl Cbandramani Kalo •• ~c er 
of tile Second Lot sw* . ~  2-2-16 0-01 

11'1fi Shankar Gauda eer ~  
PatH, Member of the irst 

2-:&-76 6-2-16 LokSabba .. 0-01 

10. PAPBRS LAID ONTHBTABLB 

(i}By Goftrument 830 

..(ii) B,Prirate Member NO 
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13. QUESTIONS 

,I) STARRBD 

Number or Questions put down in 
Qllestiun Llbta rOt Oral Answers 

~r of Queltion, ,)1.0yamweled 

(Ii) UNSTARRBD 

161 

Numbrr of Questions put down in Queation Lists for wlilten anaWfra •• 
and written anawerl ftJrDiahed 1782 

l'IIllDe or Speaker 

Dr. G. S.Dhillon 

14. RESIGNATION BY SPEAKER 

r o.t"! of 
J'f'signalioD 

• I I ~ 

(7 A.M.) 

Date of 
anDOUDccmtnt 
ill the HOUle 

.Includel 5 Starred Quellti0D8 traD6ferred from one Minbtry to anothes. 

"Includes 18 Unstarred e~Ii  tr st~rrc  flom OIl" Milllstr) to anoth·, I. Also 
includes 18S Starred Questiona which wert nut reacbed in tbe House for oral 
answer and replies to which wer: laid on the table 8S in the case (,1 Unstarrcd 
QII<:ati0il8. 
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17. STAn:MENTS BY MINISTERS 

(I) Suo-moto S7'ATFMJ'N1 S MA})1.;JI.AJD UNDER RUU: 372 

81. 
No. 

I 

Subject 

2 

Name of Minister 

3 

J Accident in the Chamala cOlli S}lri ehallarajit Yael.v 
mines ncar Dhu ~  

2 Canct'lllItian 0{ ~i ti ll of Lc.k Shri K. Raghu RlUIlaiah 
Sllbha on the 13th January, 
1976 . 

. ' 
J' GovernJn,cnt Busirc88 for the Shrj K. Ra*hu Ramaiah. 
V- week coDUnencing !be 1 t~ 

January, 1976. 

" Tragic helicopter accic.cnt in Slu:i KCRh'I\ D('(\ Malllviya 
the Bomhay High involving 
the death of five persons . 

• $ Patna flood, Shri Jagjivan Ram 

6' GovernmeN Business for the Shri K. RaillU Ramaiah 
week commenciJlg th(' J9th 
Ianu.tY, 1976. 

7 Re·.tructuring of news Bgencin. 8hri Vidya Charan Shukla 

, Govermnent Busineaa for the 8hri K. Raghu Ramaiah 
~  'Week commencing the 27th 

January, 1976.' 

, Visit of Minister of Ezternal 8m Y. B. Chavan 
Afrair-to Nepal. 

-10 CoJDPCnution for propertiel of Shri Bipin Pal 0.11 
Inciian nationals left behind in 
Upnda. 

If Government Business (or Sbri K. Ragbu Ramliah 
the week c:ommencinl fhe 2nd 

.... February. 1976. 

U Appointmept of a. ~ll~  Shri Om Mehta 
o! InquirY (0 ~e II1to 
certain aUegatiors ... ainlt 
the former Chid i t~r 

and some Minisfers of T.llDlii 
N.du Govemmel't • 

• Statement. were i ~ on t}le Table. 

Date 

4 

(,-J-',6 ' 
1:'.,-1-76 

• 6-1"76 

21-1-76 

30-1·76J 

Time 
taken : 

H.M. 

O'XO 

0'05 

O'OJ 

0'01 

0'03 

0'01 

0'07 

O'OJ 



27 

I 3 5 

H.M. 
13 Fixation 0{ sittina 01 Loll: Sabha Shri K. Raahu Ramaiah ~  0.01 

on the 6tl> Februarv. '976 
tor tnnsactioIl of GoverJlJJlcrt 
bUsincss. 

14 Fall in the prices of natural Shrj VisJ-,warath Frafap ~ ~  o· 03 
rubber. Singh 

I, R,(cognition of the MPLA Go- Shrj Y. B. Chavan 
vtrnment in Angola. 

Subject 

-
(ii) MlUter .mder Rult 377 

Name (If 
Member who 

r ist~  thc 
matter 

Mmist(·f who 
made the 
stillement 

6-2-76 

Datc 

0'05 

Time 
taken 

H.M. 

Dearness allowance to Ccntnl 
Government employees ancl 
pensioners. 

Shri S. M. Shrimati ~  0'05 
Sushila Rohatgi Banerjee 



--
III, STA TBMENT SHOWING TIME TAKEN ON I ~ KINDS OF 

BUSINESS 

Buainetl 

BILLS-

Ca> Government Ellis 

(b) Private Member's Bills 

BUDGETS-

~  Railway Budget 

(b) General Budget 

(c) Budgets in respect of States/Union territory under 
nesident's rule 

DISCUSSIONS-

Short Duration Discussions (Rule 193) 

PR.HSIDENT'S ADDRESS, 

QUESTIONS 

RBSOLUTIONS-

(a) GoVernment Resolutions 

Cb> Statutory Resolutions 

(c) Private Members' Resolution; 

STATEMENTS (Rules 372 and 377) 

OTHER MATTERS, such as Calling attention notiCeS. 
motion for the election of' Speaker. motions for suspension 
of Rules. Papers laid on the 'I able. Questions of Privilege, 
Obituary References, Points of Orderb, etC, 

TOTAL 

Time e~ t e to 
the total time 
tU:eD 

H.M. 

·74 47 S5') 

4 32 3') 

I 3' I ~ 

1 3S I ~ 

0 10 0' I 

9 20 6" 

IS is U'3 

IS 40 11" 

J 41 I ~ 

-
S 00 3'1 

I 09 0', 

4 30 3'3 

13S IS 100'0 

-Joint di8CU8sion took place on Statutory Resolutions I yUle Stattment No. JsCii)l 
and motions for consideration of the connected Government )Jil1s (Yide: Statement No. 2(1) 
S.Nos. 13,14.21.26,27.30, 3Ito 33 and 41) Time taken on joint Wlcussion has been soown 
under Government Bills. 




